
2563 Written Answers 22 APRIL 1955 Written Answers 2564

(c) whether any State has raised 
any objections to Government’s letters 
to them in this behalf; and

(d) if so. their nature?

The Minister of Revenue and Civil 
Expenditure (Shri M. C. Shah): (a) 
All the States have not passed resolu> 
tions under Article 252(1) of the Cons
titution accepting, in respect of agri
cultural land, the Estate Duty Act.

(b) The States which have not so 
far passed the necessary resolution 
are, West Bengal, Mysore, Madras, 
Andhra and PEPSU.

(c) and (d). West Bengal has decid
ed to have its own legislation on the 
subject, and Andhra wishes to defer 
consideration until it has watched the 
effects of other taxation measures 
undertaken by it. Other States are 
not expected to raise any objection.

N ational A rch ives

Shri S. C. SamanU: Will the 
Minister of Education be pleased to 
state:

(a) when the air-conditioning works 
of the National Archives commenced;

(b) how far the methods of cleaning, 
fumigating, repiaring and rehabilitat
ing its records have been mechanised 
up-to-date;

(c) the sources from which the 
technical equipments have been pro
cured and, at what cost; and

(d) the strength of technical staff 
appointed since 1940-50 in connection 
with the preservation and administra
tion of its records scientifically?

The Minister of Education and 
Natural Resources and Scientiflc Re
search (Maulana Asad): (a) 1954-55.

(b) Cleaning and fumigation methods 
nave oeen brought up-to-date. In re
gard to repair and rehabilitation, 
latest methods are being introduced.

(c) Mostly from U.S.A. at a cost of 
about Rs. 1,40.000/-.

id) 44 (forty four).

Supply  of N ew spapers

♦2454. Shri Gidwani: Will the Min
ister of Home Affairs be pleased to 
state

(a) whether newspapers are supplied 
free of cost to the Ministers. Deputy 
Ministers and Parlimentary Secre
taries to Grovemment; and

(b) if so, how much amount was 
spent in 1954-55 on this account?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) and (b).
Information is being collected and 
will be laid on the Table of the House, 
as soon as it is available.

Un iv e r sity  Education Co m m is sio n

*̂ 2455. Sardar Akarpuri: Will the
Minister of Education be pleased to 
state:

(a) the recommendations of the 
University Education Commission, 
which have been accepted and im
plemented by Government; and

(b) whether Government propose to 
recommend to the Delhi University to 
provide facilities for night classes in 
commercial subjects to shop assistants 
and small businessmen?

The Miniirter of Education and 
Natural Resources and Scientiflc Re
search (Maulana Azad): (a) A state
ment is laid on the Table of the 
House. [See Appendix XI, annexure 
No. 50].

(b) No, Sir. The matter primarily 
concerns the Delhi University.
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